08 04.2024 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 35
HON'BLE MR.JUSTICE VIKAS MAHAJAN

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhec3

AT 02:30 P.M.

1.BAIL APPLN.1725/2023

RAVI RAI e Petitioner
Through:Mr.Mohit Batra,and Mr.Sukhwinder Singh
Advs.
Versus
STATE (GOVT. OF NCT OF DELHI) ... .Respondent
Through:Mr.Raghuvinder Verma,APP for State WITH
Insp.Manish Bhati,Police Station

Bhalswa Dairy.


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

08 04.2024 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 26
HON'BLE MR.JUSTICE AMIT MAHAJAN

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

AT 02:30 P.M.

1.BAIL APPLN.633/2024
BABU LAL ... .APPELLANT
VERSUS
THE STATE NCT OF DELHI . .. .RESPONDENT

Advocate who appeared in this case:
For the Applicant:Ms.Jyoti Batra & Mr.Ashwani Kumar,6 Advs.

For the Respondent:Mr.Utkarsh APP for the State SI Baleshwar,
PS Najafgarh.


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

